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SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NOS. 5647-5648 OF 1997

BHARAT COKI NG CCAL LTD Appel I ant (s)
VERSUS
M S. ANNAPURNA CONST. Respondent ( s)

(Cffice report for direction with award)
(FOR FI NAL DI SPOSAL)

Date: 11/01/2008 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. B. SI NHA
HON BLE MR JUSTI CE V. S. S| RPURKAR

For Appellant(s) M. Ait Kumar Sinha, Adv.

For Respondent (s) M. Santosh M shra, Adv.
M . Shivmangal Sharma, Adv.
Ms. Sharni | a Upadhyay, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List for final disposal on 16th January, 2008.

(A S. BISHT) (PUSHAP LATA BHARDWAJ)
COURT MASTER COURT MASTER



